10}
SLP(Crl.)No. 3586 OF 2002

ITEM No.40 Court No. 8 SECTION IIA
A/N MATTER

SUPREME COURT OF INDIA
RECORD OF PROCEEDINGS
Petition(s) for Special Leave to Appeal (Crl.) No. 3586/2002

(From the judgement and order dated 22/04/2002 in CRLA 112/96
of The High Court of Jharkhand at Ranchi )

SURENDRA PASWAN Petitioner (s)
VERSUS
STATE OF JHARKHAND Respondent (s)

(With Appln(s). for bail )
(' with Office Report)

Date : 06/01/2003 This Petition was called on for hearing today.

CORAM :
HON'BLE MR. JUSTICE Y.K. SABHARWAL
HON’BLE MR. JUSTICE H.K. SEMA

For Petitioner (s) Mr. A. Sharan, Sr. Adv.
Mr. Irshad Ahmad,Adv.

For Respondent (s)
Mr. Anil Kumar Jha,Adv.

UPON hearing counsel the Court made the following

ORDER
........ Lol T T T T T T
.SP2
Leave granted. No bail.
.SP1
(Saroj Bala) (V.P.Tyagi)

P.A. to Addl.Registrar Court Master



